1 ZEM NO. 82 REG STRAR COURT. 1 SECTI ON XV
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR S. G SHAH
Petition(s) for Special Leave to Appeal (Civil) No(s).27841/2010
M S PFI ZER LTD. Petitioner(s)
VERSUS

STATE CF UP AND ANR Respondent ( s)
(Wth prayer for interimrelief)

Date: 06/12/2010 This Petition was called on for hearing today.
For Petitioner(s)

Arvind Kumar, Adv.
P

M .
M. V. Di nesh, Adv.

For Respondent (s)
M . Mohan Pandey, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

| ssue fresh notice upon t he unserved r espondent
No. 1.

Dast i service upon t he unserved r espondent is
al | oned whi ch is permtted to be served t hr ough st andi ng
counsel

Process fee and spare copies are to be filed before
13.12. 2010.

| f not filed bef ore 13.12. 2010, Iist bef ore t he
Hon’ bl e Judge i n Chanbers for non-prosecution

| f filed bef ore 13.12. 2010, i ssue notice as per
above order and list the matter before this court again on
7.2.2011.

(S. G SHAH)
REG STRAR

rd



